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(a) whether Government have decided to
increase the fee for industrial licences j ami

(b) if so, the reasons therefor and the de-
tails thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVII
SUPPLIES (SHRI B. P. MAURYA): (a, ; nd
(b) In order to eliminate infruelious and
incomplete applications for industrial licences
and to meet the increase in costs in dealing
with the applications for industrial licences.
Government decided to increase the fee for
applications for industrial licences from
Rs. 50/- to Rs. 500/- with effect from 1st
October, 1974. As the investment upto Rs. 1
crore are exempt from industrial licensing,
this rise in fee v. ill not affect small and
medium entrepreneurs since in most cases,
they would not require licences for setting up
industries.

108. [Transience! to the 19th November,
1974.]

Smugglers kept in Tihar Central Jail,
New Delhi

109. SHRI INDRADEEP SINHA : Will
the Minister of HOME AFFAIRS be pleas
ed to slate :

(a) the number of smugglers who are Kept
in each class in Tihar Central Jail, New
Delhi ;

(b) what facilities are provided to them
under the roles;

(c)whether they have asked for extra
ties; and

fd) if so. v. hat are the details thereof'.'

THE DEPUTY MINISTER IN Till.
MINISTRY OF KOMI AFFAIRS (SHRI
F. Ii. MOHSIM: (a) 32 in ordinary class.

(b) No facilities other than those pro-
vided in the rules in the Jail Manual are being
provided to them, e.g.. they are being treated
as undertrial prisoners of ordinary
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class and diet according to diet scale of

'C class prisoners, is given to them. Inter-
views are allowed to them only with the
approval of the detaining authorities.

(c) No Sir.
(d) Does not arise,

110. [Transferred to the })th November,
974.]

111. [Trgnsferred to the 22nd November,
1974.]
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* | Applications for telephone connections

112. SHRI SAWAISINGH SISODIA:
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) the number of applicants for tele
phone connections in She country p
at the end of August, 1974 ;

(b) the number of applicants who have
been waiting for a period of more than
three years ; and

(el whether there is any scheme undei
Government's consideration for providing
telephone connections speedily to the appli-
cants and if so. the outlines thereof?]

tf 1 English translation.
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ITHE MINISTER Oh COMMUNICA
TIONS (DR. SHANKER DAYAI
SHARMA): (a) The number of application;
for telephone connections pending as or 31-
3-74 was 532268. Figures as on 31-8-74 :ire
not really available.

(b) About 1,80,000 applicants were wait-
ing for a period of more than 3 years a? on
31-3-1974.

(c) The various telephone exchanges are
being expanded and new exchanges are be-
ing opened to meet the demand for tele-
phones as early as possible subject to the
limited availability of resources. About 7
tacs new telephone connections are proposed
to be given in Fifth Plan period. The waiting
list is expected to be reduced to 2.65 lacs by
the end of the Fifth Five Year Plan.]

Threat to form parallel Government in
Bihar

113.  SHRI SYED AHMAD HASHMI:
SHRI M. KADERSHAH:

Will the Minister of HOME AFFAIRS be
pleased to state :

jf 1 English translation.
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(a) whether it is a fact that Shri Jiiya-
prakash Narain has recently threatened to
I form a parallel Government in Bihar; and

(b) if so, what is Government's reaction
thereto'.'

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) Government have
seen press reports to this effect.

(b) Government deprecate the attempts
to undermine the democratic institutions
esablishcd under the Constitution.

Punjab Small Scale Industrial Units
employees

114. SHRI J. S. ANAND: Will the
Minister of INDUSTRY AND CIVIL
SUP-PLIES be pleased to state:

(a) whether it is a fact that the Punjab
: Government gave an assurance to the Cen
tral Government to the effect that the census
staff in small scale industrial units would
be finally absorbed in other offices after
completion of the census operations;

(b) if so, whether it is a fact that 240
, employees of the census staff are facing re
trenchment as none of them has been pro
vided with an alternative job ; and
(c) if so, what Government
propose
to take in this regard ?

steps

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. P. SHARMA):
(a)

> to (¢) No assurance was given by Govern-i
ment of Punjab about absorption of the
census staff in regular posts after completion
; of the census operations. The State owned
Corporations are however being requested
by the Government of Punjab to give pre-
ference to these persons in the matter of
employment. Central  Government have
already impressed upon the State Govern-
ments the desirability of finding suitable ,
employment for these persons.



